THE CENTRAL ADMINISTRATIVE TRIBUNAL
L JAIPUR BENCH, JAIPUR
- ‘ ORDER SHEET

APPLICATION NO.:

Applicant(s) Respondent (s)

Adv’ocaté for Applicant (s) Advocate for Respondent (s)

NOTES OF THE REGISTRY ORDERS OF THE TRIBUNAL '
01.08.2505 |
CANG. 33%20065
Notie present for ths sppifchal.
- " The case bs dlsmissed by 7 voporate ooder,
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MLE MIsARSAY . N (KULDIP 8INGIS)
MEMBER {A) . NICE CHARMAN

AHQ

MA 278/2005 (OA 339/2005)
| 25082005 .

. ‘ . _"l\/fr.\S\‘.K.Gupta, Counsel for the spplicant.
|- Nonefor the respondents. 4pp'

- T Thls case hay been lfsiéd before the
| S Divisior. Bench due to non availability

of the Division Bench. Be listed before
the Hon'ble Division Bench on 13.09.2005.

DEPUTY REGISTRAR
S.K.S.




NOTES OF THE REGISTRY

~ ORDERS OF THE TRIBUNAL

13.09.2005

Mr.S.K.Gupta, Counsel for the
applicant.

This case has been listed before the
Deputy Registrar due to non availability

of the Division Bench. Be listed before

the Hon'ble Division Bench on 26.09.2005.

~
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- DEPUTY REGISTRAR

SN,

S.K.S.

26.9.2005

Mr.S.K.Gupta, Counsel for the applicant.

This case has beehvlisted‘bef(_n:e the Dell);u-ty
Registrat, due to non availability of the "
Division Bench. Be listed before thc'HOI,I; e
Division Bench on 20:10.2005." -

co S T IS A D A .5_:.’11_.'.
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T DEPUTY REGISTRAR

. MA 27872005 §OA 339/2805}

Noge present for the appicsut.

This case has been listed before the Deputy Registrar due
to non availability of Division Bench. Pe listed before Hon'ble
Bench on 05.12.2003.

(GURMIT SINGH)

DEPUTY REGISTRAR
AHQ




Appllcant( )
Advocate for Appllcant (s)

APPLICATION NO.:

THE CENTRAL ADMINISTRATIVE TRIBUNAL
JAIPUR BENCH, JAIPUR
ORDER SHEET |

Respondent (s)

Advocate for Respondent (s)

&

‘ORDERS OF THE TRIBUNAL

NOTES )OF,THE;‘.REGISTRY'
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- MiA 278720605 in OA No. 339/05

05.12.05

" AKV

the Hoa'hl

© MNoas for the spplicant...

This case hae been listad befere the Deputy Registrar -
due io nog-availability ofthe Division Bench, Be listed before
Divizion Bench on 10.01.06.

10.01.2006

I

T

, ,M\,/)ﬂ [
SINGH]

DEPUT Y I\.ILGISTRAR

MA_278/2005 (OA No. 339/200
- BN

Noae pressnt for the applicimt.

This gabe‘l'las been listed before the Deputy Registrar due
t¢ gon availability of Division Bench. Be listed before Hon'ble

Pewch o QLI Z

AHQ

(6.

(GURMIT SINGH)
DEPUTY REGISTRAR




NOTES OF THE REGISTRY

' ORDERS OF THE TRIBUNAL

5.

MA 278/2005 in OA 339/2005

1.02.2006
Mr.S.K.Gupta, counsel for applicant.

This Misc. Application has been moved by
the applicant for restoration of the OA, which
wag diswissed on 1.8.2005. NHone has put in
appearance on behalf of the applicant evan on
gecond call, It appears that the applicant is

not inberested in pursuing the wmatter.

Accordingly, the MA is dismigsed for non-
prosecution.

{A.X.BHAYT) _ {M.4%L.CHAUHAKR)
MEMEER (A) . NE¥BER (J)




NOTES OF THE REGISTRY |

ORDERS OF THE TRIBUNAL
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5. o '

MA 278/2005 in OA 33972005

1.02.2006
Nr.ﬁsk;ehpta;'cduﬁsel for applicant.

. _This Misc. Application has been moved by
the. applicant for restoration of the OA, which
vas dismisgsed on 1.8.2005. HNone has put in
appearance'on behalf of the applicant even on
second call. It appears that the applicant is

not inke:gstéd' in pursuing the matter. .

Accordingly, the MA is diswmissed for non-
prosecution.

. o =
(A.K.BHATT) = (M.L.CHAUHAR)
MEMBER (A) .- MEMBER (J)
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